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REGIONAL OFFICE ‘
RAJASTHAN STATE POLLUTION CONTROL BOARD, JHALAWAR &
Room No. 345-347, Mini Secretariat, Jhalawar-326001 Rt

international Year
of Cooperatives

Email- rorpcb.jhalawar(@gmail.com 7#07432-295071

-:Email:-
RSPCB/RORPCB/Jhalawar/Ger-133 /1108 Date: Ql,ot,lo&@

The Registrar,

Hon'bie National Green Tribunal,
Central Zone Bench,

Bhopal.

Subject: Regarding Submission of Joint Committee Report in compliance of
the order dated 25.09.2025 in OA No.135/2025 in the matter of Shri
Kalyan Rai Ji Mandir Samiti V/s State of Rajasthan & Ors.

Sir,

Kindly refer the subject menticned above, in compliance of the order
dated 25.09.2025 in OA No0.135/2025 in the matter of Shri Kalyan Rai Ji
Mandir Samiti V/s State of Rajasthan & Ors. The Joint Committee Report is
enclosed herewith for your kind perusal and further necessary action.

Yours Faithfully
Enclosed: As above

u\ 7\\.@‘
Regional Officer
RSPCB, Jhalawar
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JOINT COMMITTEE REPORT
WITH RESPECT TO THE ORIGINAL APPLICATION No.
1352025 -

BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNALCENTRAL ZONE BENCH, BHOPAL, IN THE
MATTER OF SHREE KALYAN RAY JT MANDIR SAM{TIV/s
STATE OF RAJASTHAN & OTHERS

In the matter of: -

Shree Kalyan Rai -t Mandir SamitiApplicant
V/s

State of Rajasthan & Ctaers
Respondent
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REPORT OF THE JOINT COMMITTEE WITH RESPECT TO THE
ORIGINAL APPLICATION No. 135/2025 (CZ) IN. THE MATTER
OF SHREE KALYAN RAY JI MANDIR SAMITI V/s STATE OF
RAJASTHAN AND OTHERS i

Introduction: -

The Hon’ble NGT Central Zone Bench Bhopal has r’éﬁéived a complaint
from the petitioner of Shree Kalyan Rai Ji Mandir Samiti ‘throughMr. Mohit
Gupta S/o Ghanshyam Gupta,Resident of Purani Tehsil Ké;_Pas, Shreenath Ji
‘Tiles,' Jhalrapatan; Tehsil-Jhalrapatan, District-Jhalawar, Rajasthan regarding
the continuous deterioration of water quality in the sacred pond adjoining Shri
Kalyan Rai Ji Temple, Jhalawar. The pond, which historically served as a pure
source of water for religious, cultural and community use and was once a
natural habitat for migratory birds and rare species of flora and fauna, is now
severely polluted due to the. discharge of untreated domeétic sewage, dairy
waste and municipal effluent. Répid population growth, unregulated
urbanization, and unplanned. construction of drains (nalas) have resulted in the
direct discharge of waste into the pond, causing ecological imbalance, loss of

biodiversity and public health hazards.

Hon’ble NGT Central Zone Bench, Bhopal during the hearing on25.09.2025,
passed the following order in the Original Application No. 135/2025

“In view of the seriousness of the allegations, respondents were directed to
submit their reply within six weeks through E-filing portal, preferably in
the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF. Applicant was directed to take necessary steps for service to
the respondents by both ways and also on available email. We deem it just

and proper te call a report on the matter in issue in present Original

Application, from a joint committee consisting of: -
ar ™ -3 #efori? 'Vuldv/lo
oL 4 h

W)
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(i)  One representative from the Collector, Jhalawar, Rajasthan.
(ii) One representative nominated by the Member Secretary

fromRajasthan State Pollution Control Board.

The committee is directed to visit the place and submit the factual and
action taken report within six weeks, The State PCB will be the nodal
agency for coordination: and logistic support. Applicant is directed to
supply the copy of the. application and relevant documents to the
Committee and respondent(s) within a week and after compliance of
service, the applicant -has to submit an affidavit that the notice and copy
of the application have: been served upon the committee and
respondent(s). The vreport in the matter be filed by the
Committeethrough email -at pgtczbbho-mp@goyv.in preferable in the
form of searchable PDF/OCR Support PDF and not in the form of
Image PDF.

2. Constitution of the Joint Committee:

In compliance with the directions of the Hon’ble NGT, a joint committee
was constituted which comprises of following officials from concerning

departments: -

a) District Collector, Jhalawar has nominated Sub-Divisional Magistrate
(SDM), Jhalawar as committee member. (Annexure-1).

b) Member Secretary,RSPCBhas nominated Regional Officer, RSPCB
Jhalawar as member of committee and also appointed as Nodal officer on

behalf of RSPCB.(Annexure-2).

3. Backeround: —

The committee was informed relevant facts by concerning department

which are summarized as below: - % A

w—
RS, ~e
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(a)Kalyan Rai Ji Mandir Jhalawar is an ancient temple located in the
Jhalrapatan city of Jhalawar Distt. in Rajasthanand is being managed
by a private trust named Kalyan Rai Ji Mandir Samiti.

(b) There is a sacred pond inside the templepremises which is filled with
water coming from the nearest surface water body known as Gomti
Sagar Talab.

(¢) The water from Gomti Sagar talab reaches to the sacred pond through
an ancient built water channelcontinuously for filling the sacred pond
and the overflow water after filling the sacred pond drains out from
the pond to a nearbyopen municipality drain located outside the
temple premises on the opposite side of the road carrying the city
domestic sewage for treatment / disposal.

(d)During the rainy season, the storm / rainwater getsaccumulated in
this open municipality drainalong with the sewage water which led to
the rise in water level in the drain creating pressure difference due to
which the water of drain gets flows in the reversedirectioninto the
sacred pond of the temple. This leads to the mixing of untreated city
sewage with pond water thus degrading the water quality of the

temple’s pond.

4. Inspection of Joint Committee:

Members of joint committee conducted discussions and accordingly, Joint
Committee comprising the following members visited the site on dated

01.11.2025:-

1) Shri Abhishek Charan, Sub Divisional Magistrate, Jhalawar District —
Jhalawar, Rajasthan.
2) Shri Anurag Yadav, Regional Officer, Rajasthan State Pollution Control

Board, Jhalawar, Distt. -Jhalawar, Rajasthan
3

P R
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Shri Narendra Kumar ‘Meena, Tehsildar, Jhalrapatan, Distt.-Jhalawar,
Rajasthan
Shri Avadh Shringt, JJunier Engineer, Nagar Palika, Jhalrapatan, Distt. -

Jhalawar, Rajasthan

The Joint Commitice observed the following: -

a)

d)

Outside thotemple’s prémises near its entrance on the opposite side of the

road, there s: an open municipality drain carrying the city domestic

sewage for freatment / disposal.

The water from nearby surface water body-Gomti talab coniinuously

flows down into the sacred pond located inside the temple’s premises
near its entrance through:an ancient built water channel and this water
after filling the pond-overflows through various multiple outlets in the

pond into this open manicipality drainthrough natural gravity due tw

pressure difterence

- But sometimes during tne rainy season, there is accumulation of ramn

water in this ‘drain as it is an open drain leading to sudden increase in
water level of the drain creating pressure difference due to which the
water from this. drain flows in reverseor backward direction into the
sacred pond resulting in mixing of domestic sewage water with pond
waterleading to deterioration of water quality of the pond.

Looking te the avove, joint committee members is of the opinion or view
that a piping systemr along with a reflux valve should be installed to
prevent the backflow of.sewage water of municipality drain into the
sacred pond thus preventing the contamination of pond water of the

temple and resulting in permanent solution of the problem.

5
V\,\\/)M‘& Wﬂvﬁm o&%’ﬁﬁ,
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. Counclusions:

On the basis of the observations of joint committee and information by

concetned department, following has beenconcluded: -

{(a) A piping system along with a reflux valve should be installed to prevent
the backflow of sewage water of municipality drain into the sacred pondl
thus preventing the contamination of pond water of the temple and
resulting in permanent solution of the problem. ‘-

- {byNagar Palika : Jhalrapatan, Distt. -Jhalawar through its letter dated
06.01.26(Annexure-3) informed that the tenderingprocess for awarding
tender to a contractor firm for work of laying of pipeline along with

. installation of reflux valve has already been completed and now the
actuaiwork has been started and is under progress at the site location.
After completion of the work, the issue will be resolved. Working agency
of the above work is Nagar Palika, Jhalrapatan, District-Jhalawar &

compliance of the work shall be submitted by Nagar Palika, Jhalrapatan

soon.

2. ~nE ) va-/
-Reglonal Officer Junior Engineer,
RSPCB Jhalawar NagarPalika, Jhalrapatan

Distt.-Jhalawar
e
Tehsig%‘ﬂ*@(ﬁﬁatan
Distt.s W
e

Sub- D;\/lﬁéor\alrl\/lzmstrate Jhalawar

Dm H!.&Tar
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Annexure-1

Letters .of = Distt:~ Collector, Jhalawar nominating Sub-Divisonal
Magistrate; Jhalawar. as representative and committee member on his
LT T o)
behaif.
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Annexure-2

Letter of Member Secretary, RSPCB related to appointment of Nodal
Officer & committee member on behalf of RSPCB
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, JhalanaDoongri, J aipur-302004
Phone :0141- 2716804, 2716800 e-mail :member-secretary@rpcb.nic.in
- Helpline No.: 0141-2716877 ‘

No. F.10 (788) RPCB/Legal/NGT/2025/ | 03%- 1033 Date: 07| (0]202.5
Regional Officer ‘

Regional Office, :

Regional Office, Rajasthan State Pollution Control Board,

Jhalawar

Mobile No.: 8094178389

Subject: - Nomination of Member-cum-Nodal Officer to Joint Committee in compliance with the Order
dated 25.09.2025 passed by the Hon’ble National Green Tribunal, Central Zone Bench, Bhopal
in O.A. No. 135/2025 (CZ), Shri Kalyan Raj Ji Mandir Samiti V/s State of Rajasthan & Ors

Sir,

This is with reference to the subject cited above, the Hon’ble National Green Tribunal, Central
Zone Bench, Bhopal, vide order dated 25.09.2025 in Original Application No. 135/2025 (Cz),
Shri Kalyan Raj Ji Mandir Samiti V/s State of Rajasthan & Ors has constituted a Joint Committee and
directed, inter alia, as follows: R

“6. We deem it just and Pproper to call a report on the matter in issue, in present application,
Jrom a Joint Committee consisting of:- ‘
L. Onerepresentative Jrom the Collector, Jhalawar, Rajasthan.
17 One representative nominated by the Member Secretary Jrom the Rajasthan
State Pollution Control Board. S - :
. The Committee is directed to visit the Place and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic
support, “ ’ ‘

In compliance with the directions of the Hon’ble Tribunal, you are hereby nominated as the
member-cum-Nodal Officer representing the Member Secretary, Rajasthan State Pollution Control Board
in the aforesaid Joint Committee. You are directed to coordinate with all concerned and ensure timely
submission of the report in accordance with the directions of the Hon’ble Tribunal. ‘

A copy of the Tribunal’s order dated 25.09.2025 is enclosed herewith for your reference and
necessary action. . ,

Enclosed-As above

(Sharda Pratap Singh)
: Member Secretary ¢ L -
Copy to the following for information / necessary action:

1 District Collector, Jhalawar, Rajasthan

&
Member S?cr/e

tary CQ«L
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Annexure-3

Letter of Sub-Divisional Magistrate Jhalawar for joint inspection
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Annexure-4

Letters of Nagar Palika, Jhalrapatan, Distt.-Jhalawar dated 06.01.2026
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Annexure-5

Photographs during Inspection
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Photos taken during inspection
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1 Nov 2025 2:45:48 pm
24.5400842N 76.1713816E
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Kalyan rai' mandir,
jhalrapatan, jhalawar.
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